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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST DISTRICT

KARKARDOOMA COURTS, DELHI.

ORDER

The following Judicial Officers, posted at East DISHia are hereby authorized under section 10 (3)

of the Criminal Procedure Code 1943 to hear and dispose of bail/urgent applications pertaining to the Police

S'a It’)nb and inveiti8atin.: Agencies of Fast District of Delhi, during Winter Vacation, 2022 WG.f.

27. 1 2-2022 to 31 - 12-2022.

S. No. Name of the Officer
neW=== =++• ++narn W

! Period of Detendon i

: 26.12.2022 & 27.12.2022Sh. Gajender Singh Nagar, Additional Sessions Judge

fSC.RC)

9. Sh. Rakesh Kumar Rampuri, Additional Sessions Judge

(FFSC) (RC) East District, Karkardooma Courts, Delhi.

n==ewqrr•
28.12.2022 & 30.12.2022
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ann

3 Sh. Ravinder Singh, Additional Sessions Judge-01 (POCSO) 1 31.12.2022

I

The above me11doned Judicial Officers shall hold the courts in their respective ciurtroomsauriiIi +

vVinter Vacation and shall be assisted by their own staff. The aforesaid Judicial officer shall be entitled to

avail compensatc Jy lea\ e in the year 2023, in hell of the duty actually performed during Winter Vacation,

2022

The office of the court will remain open
/

(
lh Kumar, m' bllcipal District & Sessions JudgeP

Karkardooma Courts

}.OOAM to 5.ODPM exFept on Sunday and

other holiday, if any.
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6. The Incharge Prosecution cell, Karkardooma Courts, Delhi.

7. The Secretary Bar Association, Karkardooma Courts, Delhi.

8. The Officer Incllarge, Judicial Branch, East District, Karkardooma Court, Delhi.

9. The Offi. cr Inc'.arqc, Admi..istration. Computer Branch, General, vignancer Pool Car, East District,
Karkardoorr.a '.:ourts. Delhi

1 U. All the Judicial Ofl-lcers Concerned.

II. The CMM/SCJ-RC , East District, Karkardooma Courts, Delhi.

15. The Reader to the undersigned.
16. The Incharge, Lock-up, Karkardooma Courts, Delhi.

17. The Website CommIttee, Karkardoor ira Courts, Delhi.

' 18. For uploadir.; o.. IAYERS. '/- 'x
Lm For uploading on centralized website through LAYERS. )

20. Notice Board, East District, Karkardooma Cburts, delh/ /\ &l/F-Hrbt
Prihcipal District & Sessions Judje: Eastnisrriq :

Q /Pr. D&SJ (East)/KKD/DEI.HI

The Principal District & Sessions Judge (Hos), Tis Hazri Courts, Delhi.
The Principal District & Sessions Judges, New Delhi/ North.West/ South/ North East/Shahdara/

5. The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.

The Registrar General, Hon'ble rligh Court, New Delhi

North/ West/ South West/South East, Districts.

4. The DDO/AO/AAO/Account Branch, East District, Karkardooma Courts, Delhi.

13 The Administrative Officer (JudI.)/Incharge Filing Section, Computer, Administration, General,

Accounts, Vigilance and Care Taking Branch, East District, Karkardooma Courts, Delhi.

12. The Administrative Civil .Judge, East District, Karkardooma Courts, Delhi.

Copy fc:warded for :nfor,nation and necessar/ action to :
1

2

3
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14. The PRO/APRO. Karkardooma Courts. Delhi.

Karkardoc)ma CQurts’ Delhi a7//? bt

Dated a31)olzozl
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